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Record of Proceedings

At the outset, the learned counsel for the Petitioner submitted that the present
Petition has been filed seeking an enhancement of the block-bid size up to 350 MW
for Hydro Pumped Storage Plants (Hydro PSP) in the Day-Ahead Market (DAM). He
further submitted that the replies of all three Power Exchanges are also on record, and
since the pleadings are completed, the matter may be reserved for order.

2. After considering the submissions of the learned counsel for the Petitioner, the
Commission reserved the matter for order.

By order of the Commission
Sd/-

(T.D. Pant)
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